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f c )  B t  30,00,000 according to tfc* 
t*rty -

t tooai mint eat la Neircll Lignite 
Corporation

3 » .  Shri V. Krishna Moorthi: WU1 
the Minister of Steel, Mines and 
MetaU be pleased to state:

(a) whether Government have 
decided to sanction the second mine 
Cut for coping with the lignite 
demand in the Neiveli Lignite Corpo
ration; and

(b ) if not, the reasons therefor?

The Minister of Steel, Mines and 
Metals (Dr. Chenna Reddy): (a) No
Sir. The demand for approved 
schemes would be met from the exist
ing mine cut

(b) Does not arise

fanutcg on Level Croaalnn of Sagar, 
Damoh and Satna Station*

333 Sh-i Manlbhai 3. Patel: Will the 
Minister of Railways be pleased to 
state:

(a) whether Government propose 
to construct overhead or underground 
passages to relieve pressure of traffic 
on the main level crossings of Saflar, 
Damoh and Satna Stations on the 
Central Railway;

(b) if so, at what stages *ueh prog* 
rammes of construction stand at 
present; and

(c) whether any alternative passagt < 
other than the present level cr'i'-i'igs 
at the said three District Headquarter 
Stations aio under consideration?

The Minister of Railways (ShH
C. M. Poonacha): (a) The Railways
are alwavs preoared to construct road 
■over/under bridges in replacement of 
existing busy level crossings provided 
th« schema* are sponsored by the State 
G w frnnint and provided the State 
Covermnent or the Road Authority

agree to bear their share o f the cost 
Broadly, the cost of bridge proper for 
a width of 24 ft. is borne by the Bait
way and the cost of the sloping ajv- 
proaches and any additional width of 
bridge proper by the State Govern
ment or the Road Authority.

Except a proposal for a road over
bridge in replacement of the existing 
level crossing at Satna, there are no 
firm proposals so far from the State 
Government for road over/under 
bridges in replacement of existing 
level crossings at Sagar and Damoh.

(b) The work of road overbridge at 
Satna is already in progress.

(c) No

Industrial Com plex In Orissa

3x4 Sh-i f iiintxmani Panlm ihl: 
Will t ,e Minister of Industrial 
Development and Company Affairs bs 
pleased to state*

(a) the amount allotted bv Govern
ment in 1967 68 for undertaking th» 
execution of Talcher Industrial Coio- 
p’ex in Orissa,

(b) the amount disbursed for this 
purpose so far; and

(c) the progress made in the exe
cution of the complex?

The Minister ot Steel. Mines and 
Me'als (Dr Chenna Reddy): (a) The
proposal for setting up an Industrial 
Complex at Talcher is under conside
ration of Government No provision 
has been made for this Project in the 
budget estimates for the year 1967-63.

(b) and (c>. Do not arise

Expert o f Paaeock Feather*

S3S. Shri Chlntammt Panlerahls
Will tha Minister of Commerce be 
pleased to state:

(a) the export earning from Pea
cock feather* during the Third Plan 1 
Ps’lod-
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lb ) the sh ve of Orissa in it; F. A. Ahmed); (•) to (d ). '%h» inior-
nation is being collected from th* 

fc) whether the demand for pescock Government of Orissa and will be
featheri t« increasing ia foreign couu- placed on the Table of the Home,
tries; and

(d) if so, whether there u  any 
scheme of organising its export in a 
snore »ystematic way?

The Minister of Commerce (Shri 
Dinesh Singh): (a) The exiport of
peaco.k feathers during 1965-66 has 
been of the order of Rs. 138.000. The 
figures for earlier yea'* of Thi d Plan 
period are not available as the item 
was not separately classified.

(b) State-wise export figures a-e 
not available as these are recorded 
for the country as a whole.

(c) and (d). The export of pcacock 
feathers is allowed within an annual 
quota released fns the purpose in 
order n  prevent indiscreminate cMloc- 
tion of feathers which may adverse’y 
affect the peacock population and, ulti
mately, the export of leathers.

Industrial Estate* in Orissa

8*6. Shri Chintamani Panifrahl: 
Will the Minister of Industrial 
Development and Company Affairs be 
p.easei to state:

(a) whether any new industrial 
•state is proposed to be set up in 
Orissa in 1967-68;

(b) if so, its location and the esti
mated expenditure to be incurred 
thereon;

(c) whether the industrial estates 
s jt up in the State during the Third 
Pian period are working well and 
wiiethe a<tv survey has been made in 
this regard; and

(d) If so, the detail* thereof?

The M utate' o f Industrial D evelop- 
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